
JDat ed: i 0 J A N 1995 

APPLICATIT NO: 	1269 of 1994. 

APPLiCANTS..... 
Smt.Narasamma,Bangalore-42. 

V/s. 

RESDENT:_ The Senior Divisional Off icer(Personnel), 
Southern Railway,Mysore and two others., 

I. 

1. 	Dr.M.S.Nagaraja,Advocate, 
No.11,Second Floor,. 
First Gross,Sujatha Complex, 
Bandhinagar,Bangalore-9. 

2.. 	The Senior Divisional Officer(Personnel), 
Southern Railways,Mysore Dividioñ, 
Mysore. 

3. Sri.N.S.Prasad,Advocate, 
No.242,Fifth Main, 
Gandhinagar,Bangalore-9. 

Suhjet: 	F1w3 	m.f 	 f the Ordor passed by the CntraJ. Administrative .Tr.i.huna1,paiqr 

• 	PLese find enclesed herewith a copy of th^ ORDER/ 
STAY DER/TER ORDER/ Passed by this. Trib1 
mntjoned QP,1icatjon(s) on 	19th January,1995, 
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Al 	 CENTRAL ADMINISTRATIVE TRIBUNAL: BANGALORE "BENCH:BANGALORE 

APPLICATION NUMBER 1269 OF..1994 

THURSDAY, THIS THE 19TH DAY OF JANUARY,1995 

Mr.Justice P.K.Siyamsundar, 	 . Vice-Chairman. 

. 	Narásamma, 
ged 67. years, 

. 	W/o late Sri P.Raxnaswainy, 
19/60, 5th Street, Kainaraj Road, 
ksarkhan Street, 
Bangalore-560 042. 	 . 	 ..Applicant., 

(By Advocate Dr.M.S.Nagaraja)' 

V. 

L. The Senior Divisional Officer 	. 
(Personnel), Mysore Division Office, 
Southern Railway, Mysore. 

Chairman,  
Railway Board, Rail Bhavan., 
New Delhi-hO 001. 	- 

Union of India, 
represented by Secretary to Govt., 
Ministry of. Railways, 
Rail Bhavan, New Delhi-hO .001. 	 .. Respondents. 

- 	(By Standing Counsel Shri N.S.Prasad) 

ORDER 

I have heard both sides and notice that the representation, 

made by the applicant as per Annexure-Al dated 17-6-1993 is 

si11 pending consideration and disposal by the respondents/rail- 
• 
if 	 way administration In that view of the matter, I direct respon- 

( 

	

	 . dnt -i to dispose of the above said, representation in accordance 

].) wIth law including the relevant Railway Board's circulars and 

irstructions as the case may be, within 3 months from the date - 

• . of receipt of a copy of this order. 

With the above observation, this application is disposed 
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. No costs. . 
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Bangalore Bench 	. 
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